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SHRI H.K. JAVARE GOWDA: I will conclude in two minutes. I am 
not going to take much time. 

THE DEPUTY CHAIRMAN: What we will do is, after the Prime 
Minister's statement, we will clear this Bill. No tomorrow; there is nothing 
much in it now. 

SHRI H.K. JAVARE GOWDA:  Yes, Madam.   I agree. 
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THE DEPUTY CHAIRMAN : Now, I have four names. This is a 
statement of facts. I do not know, Mr. Pillai, what clarifications you can seek 
on it? 

SHRI S. RAMACHANDRAN PILLAI (Kerala) : Madam. I have 
only two points. We all welcome the widening of the frontiers of friendship 
and co-operation with Russia. Of course, we consider that the interests of 
India can be better served in a multi-polar world. In this context, the Russian 
President has revived the proposal of a trilateral friendship arrangement 
between Russia, China and India. There were press reports to that effect. I 
would like to know whether the Russian President has made any concrete 
proposal with regard to this trilateral friendship between Russia, China and 
India and has he outlined the parameters of this trilateral friendship? 

The second query is related to a paragraph of the 'Delhi Declaration'. 
It is in the middle of page 4. I quote "we call tor early start of multilateral talks 
aimed at preparing a comprehensive arrangement on non-deployment of 
weapons in outer space, non-use or threat of use of force in respect of space-
based objecis and preserving the use of space for full 
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range of co-operative, peaceful and development activities". Does it mean that 
India has changed its earlier position? When the United States of America 
announced its plan for a National Missile Defence Programme, India lent its 
support. 

Now, in this agreement India is not in favour of using the outer space 
for this purpose. I would like to know whether India has changed its earlier 
position with regard to arming the outer space. These are my two queries. 

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu): Madam, I 
congratulate the Prime Minister on having developed and strengthened our 
relations with the Russian Federation. The Russian Federation and Pakistan 
have set up a Joint Working Group on combating terrorism and stability in 
Asia. They held the first meeting in Moscow on these two issues. I would like 
to know whether any interaction has taken place in regard to this Joint 
Working Group. 

The Prime Minister has said in his statement, "President Putin and I 
agreed that our two countries have to take new initiatives to boost our trade 
and economic ties. We have to expand trade in high value, hi-tech items, as 
well as in areas such as oil and gas, diamonds, etc." Since there is a mention of 
commodities — so far as Tamil Nadu is concerned, it is very important 
because maximum tea is exported to Russia - I would like to know whether 
sale of tea had been included in your talks. If so, what was the reaction of the 
Russian Government? Thank you 

SHRI PRANAB MUKHERJEE (West Bengal): Madam, I whole-
heartedly welcome the statement and the initiatives taken by the Prime 
Minister during the visit of the President of the Russian Federation. The joint 
statement and the Delhi Declaration clearly outline the long-standing 
relationship between these two great countries. In fact, I do not want to seek 
any clarification. I would just like to place on record our appreciation on the 
visit of President Putin and the way he endorsed our stand in regard to 
combating international cross-border terrorism. The type of support which we 
expected from the international community, which we were getting in the 
earlier days, has been doubly reinforced during the visit of President Putin. It 
was needed much more. I am glad that the Prime Minister had highlighted the 
agreement which we signed in the early 90s for the repayment of debts. 
Because of the changing situation, a special focussed attention is called for. In 
spite of all this, we wanted to sell our tea, tobacco, 
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etc. to the Russians. But because of the changing global scenario, 
diversification of our trade basket is absolutely called for. It is quite 
encouraging that this particular point had been highlighted and there was an 
agreement to set up a Joint Working Group to work out a mechanism for 
combating terrorism. These are all positive steps. I do hope after these 
initiatives it would be possible for us to strengthen the relationship between 
the two countries. Thank you. 

SHRI MANOJ BHATTACHARYA (West Bengal): Madam, I would 
like to thank the hon. Prime Minister for making a statement in the House. I 
would like to seek only one clarification. President Putin of the Russian 
Federation and the hon. Prime Minister had discussed about the reconstruction 
of the war-ravaged Afghanistan. Perhaps, one more war is imminent on the 
soil of Iraq. Iraq is a traditional friend of India. I would like to know whether 
President Putin and the hon. Prime Minister would had some discussion to 
avert the war on one plea or the other. The USA is trying to impose a pre-
emptive war on the Iraqi soil on one plea or the other. While discussing with 
Mr. Putin, have we taken some position to avoid such an unfortunate situation 
in Iraq? If not, then after some months or some years, we will have to work on 
some reconstruction of Iraq. So, I would like to know from hon. Prime 
Minister whether they held any comprehensive discussion to avoid this 
situation because Russia has played a vital role in the Security Council where 
India is also with Russia, for that matter. I would like to know whether a 
discussion has taken place with regard to the conspiracy of the United States 
of America? Thank you, Madam. 
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SHRI S.VIDUTHALAI VIRUMBI: Madam, previously, much of the 

tea was exported from Ooty to Russia..(Interruptions)... 

THE DEPUTY CHAIRMAN: Expansion of economic relations 

includes tea and coffee. 
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THE DEPUTY CHAIRMAN: Now, we come back to the Pre-natal 
Diagnostic Techniques Amendment Bill... 

SHRI SANGH PRIYA GAUTAM (Uttaranchal) : Madam, what 
about the clarifications on the statement made by the Home Minister? 

THE DEPUTY CHAIRMAN: Let us finish with the Bill first, and 

then, if the House agrees, we will take up the clarifications. Yes, Shri Javare 

Gowda. 

THE PRE-NATAL DIAGNOSTIC TECHNIQUES (REGULATION 
AND PREVENTION OF MISUSE) AMENDMENT BILL, 2002 - 
(contd.) 

SHRI   H.K.   JAVARE  GOWDA:    Madam,   I  was  making  a  
point regarding cogivsance of offence...(Interruptions)... 
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